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which are manutacturing coaches. i.e M/s Jessop in
Calcutta and M/s. Bharat Earth Movers Limited/
Bangalore. The licensed and installed capacities for
manufacturing coaches and wagons are as under:-

Installed

S.No. Firm Licensed
Capacity capacity as
advised by
. the firms
A. Coach manufacturers
Public Sector
1. M/s Bharat Earth 400 BG 700 BG
Movers Limited. Coaches Coaches
Bangalore
2. M/s Jessop & 376 MG 180 MG
Company Limited. Coaches  Coaches
Calcutta 72 EMU 72 EMU
Coaches Coaches
Private Sector Nl Nil
S No Firm Licensed Installed
capacity capacity as
vertfied by
CA/COST of
Ministry ot
Finance
1 2 3 4

B. Wagon Builders
(Figures in Fourwheeler Units;

1 M/s Bharat Wagon & 2000 Qa7
Engineering Company
Limited Muzattarpur.

2. M/s. Bharat Wagon & 2000 1107
Engineering Company
Limited. Mokamesh

3 M/s Braithwaite & 3000 3494
Company Limited
Calcutta

4 M/s Burn Standrard 3911 3783
Company Limited.
Burnpur.

5 M/s. Jessop & Company 4750 4210
Limited, Howarh

6. M/s. Jessop & Company 3279 653
Limited. Calcutta

7. M/s. Southern Structurals -
Company Limited.,
Madras .(Tamilnadu
State Undertaking)

SRAVANA 1, 1918 (Saka)

Total Public Sector : 18940 14304
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1 2 3 4
Private Sector
8. M/s. Cimmco Birla 3839 2920
Limited. Bharatpur
. 9 M/s. Hindustan General 2000 1269
Industries. Nangioi Delhi
10. M/s. Modern Industries 2000 1227
Sahibabad. Ghaziabad
11. M/s. Texmaco Limited 4800 5738
Calcotta.
12 M/s. Hindustan 4056 2042
Development Corporatio.
Calcutta
13 M/s Binny Engineering )
Total Private Sector ”16695 13196
Total Public and 35625 27500

Private Sector

These two units are new and their capacity are not yet
established

(b) The present requirement of coaches in 1996-97
has been assessed as 2150 coaches which includes
400 EMU coaches The wagon requirement for 1996-97
has been assessed at 25000 fourwheelers against
Railway's Rolling Stock Programme (n addition there
will be some requirement under "Own Your Wagon
Scheme’. . ‘

(c) At present there 1s no such proposal

(d) Does not arise

[English]
Gauge Conversion

1547 SHRI PANKAJ CHOWDHARY
Minister of RAILWAYS be pleased to state

Will the

(a) whether Government propose to conven
Gorakhpur-Nautanwan meter gauge line intc broad
gauge

(b) it so. whether any survey has been conducted
in this regard.

{c) if so. the outcome of the survey

(d) whether funds were already earmarked for this
conversion but the work to convert the metre gauge line
into broad gauge has still not been completed. and

(e) if so, the time by which the work of converting
Gorakhpur to Nautanwan metre gauge line into broad
gauge is likely to be completed?

THE MINISTER OF STATE IN THE MINISTRY OF
RAILWAYS (SHRI SATPAL MAHARAJ) . (a) Yes. Sir.
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(b) Yes. Sir

(c) The survey report is under examination in
consultation with the Zonal Railway.

(d) No. Sir
(e) During IXth Plan

Delay in off Loading Cost

1548 SHRI SANDIPAN THORAT . Will the
Minister of CHEMICALS AND FERTILIZERS be pleased
to state

(a) whether the attention of the Government has
been drawn to the news-item appearing in ‘Financial
Express . dated July. 1996 under the caption "Delay in
off-loading cost $25.000/ day”

(b) it so. the regction of the Government to the
observations made these in and facts of the matter
regarding the mess caused by blocking of 3 Vessels
carrying urea at Tuticorin. Madras and Rosi ports due
to reported lack of coordination and delay in
appointment of handling agent by the Ministry. and

(c) the action taken/proposed to be taken to ensure
that in future Government does not have to pay heavy
demurrage charges for lack of coordination and
administrative lapse on the part ot Government
agencies”?

THE MINISTER OF STATE OF THE MINISTRY OF
CHEMICALS AND FERTILIZERS (SHRI SHEES RAM
OLA) " (a) to (c) Yes Sir On the date of news item
appeared in the Financial Express . two vessels "Prabhu
Gopal” and "Jag Ravi which arrived on 156 96 and
22 6 96 respectively at the ports of Tuticorin and Rozy
were awaiting commencement of discharge for want of
designated handling agencies. The Government had
started the process for appointment of handling
agencies wll in time But unlike In the past the rates
received through tenders for handling urea at the ports
during 1996-97 were uniformally higher over the
previous year As the higher rates have an implicaticn
on the quantum of urea subsidy. the finalisation of the
1996-97 contracts merited detalled scrutiny by different
agenciles of the Government and took longer time The
handling agents have since been appointed at all ports
and unloading has already commenced

[Translation]
Visiting Abroad on Fake Visas

1549. DR G R. SARODE . Will the Minister of
HOME AFFAIRS be pleased to state

(a) the number of persons arrested for going abroad
on fake visas during the last three years.

(b) the action taken against them and the measures
taken by the Government to curb such illegal acts:

(c) the details of conditions perscribed for issuance
ot the visas. and
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(d) whether the Government propose to simplify
those conditions so as to make them easier?

THE MINISTER OF STATE IN THE MINISTRY OF
HOME AFFAIRS (SHRI MOHD. MAQBOOL DAR) ' (a) to
(d). According to information available. the number of
persons detected for holding fake visas during the last
three years at Bombay. Delhi. Calcutta and Madras
airports and Attari railway station. was as follows:-

1993 1994 1995
Bombay 79 83 134
Delhi . 75 55 38
Calcutta 02 D1 -
Madras 01 12 09
Attari 103 90 38

260 241 219

The persons holding forged viasa were handed
over to police authonties fo taking further necessary
legal action

After taking into account various considerations
based on their national interest. foreign missions decide
about the grant of visas to nationals of other countries
The essential conditions for obtaining visas vary from
country to country

Some countries issue visa stickers incorporating
secunty features. while many countries are continuing
with robber stamps which are easy to duplcate Wider
use of visa stickers with security features will be usetul
In tackling the problem of take visas.

[English]
Animal Diseases

1550 SHRI SDNR WADIYAR ~ Will the Minister
of ANIMAL HUSBANDRY AND DAIRYING be pleased to
state

(a) whether the Government are aware of the
increase n the hvestock mortality rate due to spreading
of the ninderpest and other animal diseases in the
country particularly in Karnataka.

(b) if so. the details thereof, and

(c) the preventing and curative measures taken and
proposed to be taken to eradicate these diseases”

THE MINISTER OF STATE OF THE DEPARTMENT

OF ANIMAL HUSBANDRY AN DAIRYING IN THE

MINISTRY OF AGRICULTURE (SHRI RAGHUVANSH
PRASAD SINGH) (a) and (b) There was no significant
increased monrality due to ninderpest and some of the
important diseases In the country including Karnataka

comparative figures of mortality due to rinderpest and
some of the important diseases for 1992 and 1995 ares
enclosed as statement

(c) Prevention and control of livestock diseases
come under the purview of the State Governments



